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IN-. TH2 CENTRAL OMINIS TRATIVA TRIBUNAL
PRINCIP AL BENCH

O.A. No. 1965/89
' New Delhi, dated the 27th April, 1994

Hon'ble Sh. N.V. Krishnan, Vice Chairman(.)
Honf};.le Smt.Lakshmi Swaminathan, Memhber(J)

i) Smt,Phulwati
widow late Sh,Je2et Singh,
R/O 1V/1789, Mahavir Block,
Bali No,6, Bhola Nath Nagar,
Shahdara, Delhi-32 :

1i) Harsh Prabha minor deaughter )
through Guardian {i)
2
iii) Sarvadamnan Singh minor son
through Guardi an {i)=legal heirs
of shri Jeet Singh 3/0 5h, Scda fam. .. Moplicants |
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Uniom of India: through

1.The Gere ral Marage o,
Yo rthern Railway,
Baroda House, New D2lhi

2.The Divisional Railway Manage r,
No rthe rn Railway,

- State zntry Roed, New Delhi :
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By #dwocate Sh.B.K.

(Hon'ble Shri N.V. Kpishnad Vice Chairman - ()

This gpplication was filed by Shri Jeet Singh,
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~Luggage nsgector undzr the IInd respondent

{Civisional Railway Manage r{lbrthern Railvey), Naiw Dalhi,
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During the pendency of this O..y the gpplicant dled oa 10.6,

(9]
L.




Thereupon, MP N.3145/92 was

in Feb.,1961, By the

vas selec

represe htative

t2d for the

nd Luggage
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filed *o bllng_cn reccerd the

which has bean all loweg,

The employee was appoin ted
AN. A, 2 Oorder dated i17.%.1982, he

At o~ L ~ T P !
Post ot Luggage ang Pletfomm Inspector/

S rvisor. B2 was also gppointed on

that vo t,g”ooeq ntly by the impugned #nn.m.l order dated
S o0 1 ! ~
21.9.89, the applicant has been *ransferred to the post of

me anwhile,

Booking clark hac

transfer as Chisf Book

that

pe rsons who

re spondsnt - should e

sceale of B 1400-2800 &t Bghadurgarh,

The grisvance of the zpolicant is, thet in the

were his junicrs in the grade of
already been promotad to the highe T grade

of B 70b&700( 2000-3 206)

C eggrievaed by the

cing Clerk(ls 1400-2800) 2 has orayed

spstic ont

directed to continue the aa

o the post of Luggage and Platform Inspector
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statea the

cdre

post. Thersfore,

considem=d for

Howe ve r

the re fore,
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it Luggege and Platform Inspector casdre was a

when the ao EXoEy

this == has now been decl zred

Re spondents have filed a regsly in

which it is

permanent
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was selected and aopointed to that

after his gppointment as such he was not
any gromotion on the booking clerk gtye gn -

L. Ccadre
as ex~-Gggre and,

it is stated as followss—

" It is denied that the ‘applic ant has been
reverted. The applicant was verking in the past
zgaiast a p2rmanent strength of Luggage and

Platform Inspector which has
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dece esed employe
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as ex=-Cle on 7.12.1987 2nd as such his senicrity

in his parent cudre of boaki lerk wi fi

o will be giwn hie dua ooxng c-ere will be fixed,
wi be give 1s dus promoticn if due as per his

dure/formelities, #

seniority after following the proce
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L ]

When the case care up today for final he aring,
le arn?d _counssl fo.'c’l the zpplicant submitted that as original
applicant died on 10,5,1992, he would be satisfied with

a directiovn to the respondents to impleme ot the gssurance

H

given by them ebove and grant the conseguential henefits

i

to the leggl heirs,
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Le armpd counsel for the re spondents has no

<

objection to the disposal of this case on this basis,
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7 In this view of this matter, vwe dispose of this
Ousfia with 2 dizection to the respondents o comply with

the assurance centained in para 4,17 of their reply

reproduced cbove and consider the zppointment of the
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notionally o t

Booking Clerk cadre to which any of his juniors in that
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cxre +has ®en promotszd/on the date of the an.,A.l order

!.Jn

€ e 2L.9.89 and 17 considered fit .fto sromoto.him

notionslly on that post and to refix the termminal benefits in

1

respect the decezsed end the famlly pension due to the surwving

l2gal heirs znd pay the dies to the legal heirs{gplicants)
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within g period of three months from the date of raceipt of

3 e " GCeAs is disposed of with the abayve di
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(L akshmi Swaminathan) : AN, VLK

Mamba r(J) - Vice C‘hu-;- rman (."\)‘ )
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